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<lv) Notification No.  GH/J/14/73/ 
SCA-157S/783/<A)(i) published 
in Gujarat Government Gazet
te dated the 28th March 1975.

(d)  A statement (Hindi and English 
versions) explaining the reasong  for 
not laying the Hindi versions of the 
above Notifications.
I Placed in Library. See No. LT-0603/ 
751.

Annual  RKport op  Indian  School  or 

Mines, Dkanbad for 1972.73, Report 

or Executive Committee or Trustees 
or Victoria Memorial Hall, Calcutta,

1973-74 and Correction to  Notifica

tion No. GSR 1275, dated 30 U 74 under 
Indian  Museum  Act, 1910

THE DEPUTY MINISTER IN THE 
MINISTRY OP EDUCATION AND SO- 
CIAL WELFARE AND IN THE DE. 
PART WENT OF CUTURE (SHRI  D. 
P YADAV)-  I beg to lay  on  the 
Table:

(1) A copy of the  Annual  Report 
(Hind! and English versions)  of  the 
Indian School of Mines, Dhanbad for 
the year 1972-73.

(2) A statement (Hindi and English 
versions) showing reasons for delay in 
laying the above Report.
[Placed in Library. See No LT-9C06/ 
75)

(3) A ropy of the Report (Hindi and 
English versions)  of the  Executive 
Committee of the Trustees of the Vic
toria Memorial Hall, Calcutta, for the 
year 1973.74 [Placed tn Ltbra*v See 
No. LT-9607/75].

(4) A copy of Notification No G.S.R. 
45$ (Hindi and SSngliah versions) pub
lished In Gazette of India dated the 
12th April, 1975 containig corrigendum 
to Notification No. GSR 1275 publish
ed in Gazette of India dated tbe 30th 
November, 1974. under sub-section (3) 
of section ISA of the Indian Museum 
Act, 1910. t Placed in Library. See No. 
LT-9608/75J.

Notification, etc. undeh Customs act, 

1962

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHTAGI).  I beg to lay 
on the Table:

A copy of Notification No 51-Customg 
(Hindi and English versions) published 
in  Gazette  of  India  Extraordinary 
dated the 3rd May, 1975 under section 
159m of the Customs Act, 1962 together 
with  an  explanatory  memorandum. 
[Placed m Library. See No. LT-9609/ 
75].

PUBLIC ACCOUNTS COMMITTEE

Hundred and  Forty-second,  Hundred 

and Sixty-fifth Hundred and Seventy- 

second, Hundred and  Seventy.thxrd 

and, Hundred and Seventy-sixth 

Reports

SECRETARY-GENERAL I beg  to 
lay on the Table:

The following Reports of the Public 
Accounts Committee  (1974-75)  which 
were presented by  Shri  Jyotirmoy 
Bosu, the then Chairman, Public Ac
counts Committee, to the Speaker on 
the 30th April, 1975 after the adjourn
ment of the House on that day:

(1) Hundred and forty-second Re
port on action taken by Gov
ernment on the recommenda
tions contained in their Hun
dred and twentieth Report on 
paragraphs relating to Finan
cial Results and Earnings of 
the Railwaŷ included in the 
Report of the Comptroller and 
Auditor General of India for 
th« year 1971-72, Union Gov
ernment (Railways).

(2) Hundred and sixty .fifth Report 
on action taken by Govern-- 
ment on the recommendations 
contained m their Hundred 
and twenty.seventh Report on 
paragraphs 42 and 43 relating 
to Installation of Computers 
on Railways included in  the


